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Writ Petition(s)(Civil)  No(s).  1125/2025

SHIKSHAK MAHASANGH                                 Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

FOR ADMISSION 
 
Date : 12-12-2025 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE VIKRAM NATH
         HON'BLE MR. JUSTICE SANDEEP MEHTA

For Petitioner(s) :Dr. Vinod Kumar Tewari, AOR
                   Mr. Bhoopesh Pandey, Adv.
                   Mr. Pramod Tiwari, Adv.
                   Mr. Vivek Tiwari, Adv.
                   Ms. Priyanka Dubey, Adv.
                   Ms. Harshita, Adv.
                   Mr. Sk Warish Ali, Adv.
                   Mr. Piyush Sardana, Adv.
                   Mr. Amit Bhardwaj, Adv.
                   
                   
For Respondent(s) : 

        UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.

Tag  with  Civil  Appeal  No.1385  of  2025  and

connected cases.
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